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FY wd foraT™ FeaTor AT
(FI, Tgriar wa fra wearor fram)
CIEN
S faeetY, 2 51, 2017

A1, 547(F)—da WBR, AFAF K] ATAIH, 1955 (1955 &t 10) i g1 3

FTRT Y& TRAt &1 TN &iXd gu, &t (=) emaer, 1983 4 #erres &1 & forw Mwferfea
AT BT g, AT —

1. gféra s 3R URT —

(1) T A< BT Afered AT oy (=) "emrar wraer, 2017 B |

(2) Tg TSI § I THRTF T ARG BT U< Bl |

2. ot fA=ror emeer, 1983 § - —

i WS 2 @ IuES (1) H UGl & WM W SHAD IAId FIERI B BIg AMABal W g, I
“gqP i’ s—fAuuH, FaeR) &1 Iffedi iR “s—fauv affaferd 8 v W SITe |

i, We 4F“Rafa a1 smma” gt F X R AT, ST orerar 5-AuvE” ves RGO |
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fii. USU WH, RS WRT H “qrara” aeT F U “S-FAque areg Sidenfud fear Srem
[®T. €. 11-8/2017T7HET V]
1. o, g qa

fewuft : s (Fe=on) sreer, 1983 9T F TNYA FETATOT AW 1, ®@vE 3, IT-@UE (i)
ATHIA. 932 IR 30 faaFaw, 1983 & srefi TaHTiAT gatr AT|

MINISTRY OF AGRICULTURE AND FARMERS WELFARE
(Department of Agriculture, Cooperation and Farmers Welfare)
ORDER
New Delhi, the 2nd June, 2017

G.S.R. 547(E).—In exercise of the powers conferred by section 3 of the Essential Commaodities
Act, 1955 (10 of 1955), the Central Government hereby makes the following Order to amend the Seeds
(Control) Order, 1983, namely:—

1. Short title and commencement —

(1) This Order may be called the Seeds (Control) Amendment Order, 2017.

(2) It shall come into force on the date of its publication in the Official Gazette.
2. Inthe Seeds (Control) Order, 1983:—

(i) in clause 2, in sub-clause (c), for the words “includes as agent of a dealer”, the words “includes e-
marketeer, an agent of a dealer and e-marketeer” shall be substituted,

(ii) in clause 4, for the words “exporting or importing”, the words “exporting, importing or e-marketing”
shall be substituted;

(iii) in Form ‘B’, in the opening paragraph, after the word “Import”, the word “e-market” shall be
inserted.

[F. No. 11-8/2017-SD.1V]
B. RAJENDER, Jt. Secy.

Note : The Seeds (Control) Order, 1983 was published in the Gazette of India, Extraordinary Part I,
Section 3, Sub-Section (i) vide number G.S.R. 932(E), dated the 30™ December, 1983.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

ALOK KUMAR 52220175606 115652 00530



		2017-06-06T11:56:32+0530
	ALOK KUMAR




